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There ehall he Special Bench al Mumblu' on 4.3.2019 & 5 3 2M9 lo attend Ihc mimers
lisled berm Shn Bhnsknm Panlula Mohan, Member (Judicial) and Sim v. Vallascnapalli),
Member iTechnicul). The Specml Bench shall comprise of

gel: IBcnt NV T Mumb
1 Sliri V Singh, Membm’ (Judicial)
2 Shrl v, Nallaaenupmhy,Member (chhnlcal)

Sliri V P. Singh, “ember (Judlclai) shall firsl lake up the mailers (if the Di\lsion Bench
and [hen attend (h: rnzmz‘r: ul Special Bench,

[he Conslimllon ofBench Lia per seclinn 4 | 9 (3) ofth Companies Act. 2013

[his is in modification of Order ul'exsn number dared 5.3 2013 for 4 3 2019 & 5 3.2019
only.

This issues villhlhe approval ul‘Hun'hle Presidcm, NL‘LT.

(Sll a E

ch um, NCLT
Tcleplume: 24363451

Copy [kw

1. P s 10 Hen-hie Pr idem. NarionalCcmpany LawTribunaLVem Delhi,
lIon'bIe Members.Mihml Company Law '1 ribunal
Ufflccrs of Nalional Comprm; Luw Tribunal, Principal Bench. New Delhi’Kolkam/Mumbai/
L'h:m\ai/Ahm:dabad/Allimaba¢ Bengaluru/ chmdrgmh/Guwnhali Hyderabad.
PS to Joint Secremn. (Sh G; untwhwdl’ Kumnr Singh) Mlmstry ofCorporale Affairs. New Delhi.
NCLT web sits/ Name Board
l'hc lnslitulc ofChanercd Accountanls oflndia. ITO, New Delhi
'l1-lc inemuic nfComnnny Sccmlarics oflndia. icsr. House 22, Instiluliunal Area. Lndhl Read.
New Delhi , 110003.

5 [he lnsliture ofCost Accounlams of India. CMA Bhawan, 3 Ins|ilu|ionrll Area. Lodlii Road. New
nelhi llnnm

9. Corpcmle Lav. Adviser. 158. BasamEnclrlve Palam Road New nelhi llons7
10. iaxman Allied Servicesm 59 37 New Rohtak Road D:lhi
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